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ApMissiON oF. S.C. & S.T. STUDENTS IN
SAINIK SCHOOLS IN MYSORE STATE

127. SHRI' SIDDAYYA: Will the
Minister of DEFENCE be pleased to state:

(a) whether any reservation has been
made for .the students. admission of Sche-
duled Castes and Scheduled Tribes in thc
Sainik Shcools in Mysore State;

(b) if so, how many Scheduled Castes
and Scheduled Tribes candidates applied
and how many of them were admitted in
1966-67 and 1967-68; and

(c) if the reply to part (a) above be in
the negative, the reasons therefor?

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH): (a) to (c). Necessary
information is being collected from the
Sainik School, Bijapur and will be placed
on the Table of the House in due course.

ORDNANCE FACTORY IN GUJARAT

129, SHRI VIRENDRAKUMAR
SHAH : Will the Minister of DEFENCE
be plcased to state :

(a) whether hxs attenuon has been drawn
to the publication of the Nation Com-





